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MINISTRY OF RAILWAYS
(East Central Railway)
NOTIFICATION
Patna, the 8th May, 2026

S.0. 2617(E).— In Exercise of power conferred under clause 37A of section 2 of the Railway (Amendment)
Act 2008, General Manager/East Central Railway, hereby accords approvalto declare the project titled “Punarakh-
Kiul 3rd & 4th line (50 km)” under Danapur Division of East Central Railway,as a Special Railway Project.

Accordingly, the said project “Punarakh-Kiul 3rd & 4th line (50 km)” under,Danapur Division of East
Central Railway,is hereby declared as a Special Railway Project in the State of Bihar.

[F. No. ECR/CAO/C/S/KIUL-PHK/3"-4"" line/03]
RAJIV GUPTA, Chief Admin. Officer/Con
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